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Heard Mr.B.S,A,.Satyenarayana, learned counsel for the

applicant and Mr.N,R,Devaraj, learned counsel for the

Sorting Assistiant in the RMS '2' Division-on 23-10-67,
alloted to Hyderabad Sorting Division subsequent to bf
*Z' Division,

to 19-12-1984,

ArFS, he applied for transfer under Rule-38 of the P&T

and he was transferred to RMS 'Y' Division,

respondents,

2. Thefpplicant in this OA was sppointed as Time Scale
: L :

He was

&=

1 furcation of

He was deputed to Army Postal Service from 9-2-75

While working as Time Scale Sorting Agsistant in

Manual Vol,IV

On the introduction of

the Time Bound one Fromotion Scheme (TBOF) he was promoted to LSG

Sorting Assistant w,e.f,, 30-11-1983 even before he was relieved

from Army PosFal Services, He wmg joined in RMS 'Y' Divisicn,

Tenali on 30-&2-84 as LSG Sorting Assistant. His pay

on that

cate was fide at Rs,1440/- w.e.f,, 1-1-86 with date ¢f next

increment as i1-11-86,

3. The.'- applicant zxkmik® 3lso represented to the authoritie s

!
in 'Y' Divisicn on 11-11-86 that he is esenbor to one|Mr.D.Sambasi Vi

Rac as per the circle gradatii;bist. The Sorting Assistant LSG

e n

was controlled by the Circlqihe is senior to one Mr,.B.Sambasiva Ra

when he joinfd Tenali in the *Y' Divisicn as on LSG Sorting Assg,

He alsc adde? that his pay was fixed lower than that| of D.Sambasiv

|
Rac, who jolped the Fostal Department on 29-4-68 and was also

promcted to fhe LSG grade later than him.
stepping up Ff pay on par with D,Sambasiva Rao. That

l
turned down py the respondents.

Hence, hel requested for

request was

4, Th!is OA is filed to step up his pay on pag with his junimss

Mr.D.S-Eamba.\sifva Rac, who was promoted as LSG in the )erar 1984 and fe——

|

8 consequential direction of payment cof arrears etc,jon that basis,

L S
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_— A reply has been filed in this CA, The case| history

-

cf the applicaLt has been accerted by the respondents, However,
. { ,

they submit tﬂat the applicant had not opted to come to the scale
|

of pay in the[grade of 1L.SG SA from the date of his next increment
( Hence his pay '
in the lower eccle /. was fixed in the scale of pay of LSG SA from
the date of his promoticn whereas Mr,D,Sambasiva Rac ppted to come
s
from the datefof next increment in the lower scale when he was
{
promoted as LSG SA and that helped him tc get higher fixatioqof

\
the applicant cannot demand for fixation of pay as he

T pav., Hence,I

failed teo opﬁ for coming to LSG scale of pay from the date of next

increment infthe lower scale.

1
.-"‘

| o
6. A‘QUestion of limitation has alsc been takgn . @5:)his
case was ﬁisrosed of refusing to grant of =teppina up of pay way

back én 12-2}1987. The applirant khas filed this OA lonly in 1997

after a laps L of about 10 years, Hence, it is barred by limitatid

|
7. We will take up the second centention first, If the

|

applicant h7s filed this OA belatedly then the respondents could
| a»‘:(ﬂ-'l. Al'o.ﬁg
have taken objection ﬁciladmi sicn of this COA itself without

ceondoning tTe delay, But I find from the noting sheéet that no su

objaction wéﬁ taken, Hence, at this juncture it is/ too late for

|
them/knxxnnfxnﬂ raise\rthe peint for limitation., Hpwever, this i
not a point!to be considered at this juncture in view of the
(
direction tFat is going to be given.

!
R, TFe applicant submits that the option need not be given
- tof
by him, ThF pay which was advantageous/ him on thed date of prom

| ]

was - accepted by him, He is not aware of the positi n that some o
junjors onfthat date will get higher fixatiop—gf‘b opting from
date of next increment in the time scale, Hepce,

his juniors drawlng more pay
know about&hhen he joined Vijayawada 'Y' Division

hen he came t

herge he

represented his case for stepping up of pay, Hemx That was ref

and hence he filed this OA,
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applicant was accepted by him when he was promoted as

in Hyderabad '2' Divieien.

@

fixaticn of pay which is advantageous tg the

LSG 3A

Higsubmission that no cption need

be given for fixationbf pay from the date of pext increment is

not an accepted prosposition. The

fix his pay in the LSG SA grade on the date of hlS rr
was advantage|us to him on that date he has no right
fixatiorn otherwise to gét him higher pay stage in the
The applicant|submits that his juniors wére getting m
Vijayawada 'Y' Division and hence he asked for steppi
The juniors-iﬁ Vijayawada Division is getting higher

probably they. opted tc come to the ESG,scale of pay f

their next 1nrrem9nt in the lower scale, 1f so, the a

applicant having accepted to

cmotion which

to demand for
LSG grade,
ore pay in the
ng up of pay.
fixation

rom the date o

Fpllcant neith

can request the respondents to give him the option tg come to the

higher scale of pay from the date of his next increme

nt in the

lower scale oF the date when he was promoted to the LSG grasde so as

to get pay eqial to that of hiaﬁuniors nor stepping u
en par with hﬁs Jjuniors in Vijayéwada Division. The
failed to adhire to any rules in this connection. Th
pay in case cF employees can be fixed at their reques
they feel it

l. ' -
8 advantaceous to them in accordance wi

respondents annot cn their own fix . the %f pay of th

F of his pay
applicant had
e‘fixation of
t in the way
th law, The

e applicant as

if he opted to come to LSG pay on the date of next infrement in the

l dwer scale, |It is for the spplicant to submit an op

tion, The

applicant had failed to submit his option and hence we do not

find any reasen to give & directicn to step up his pay on par with

his juniors in Vijayawada Divisien,

10, The applicant submits that even if he had opted to fix hi

pay in the higher grade on the date of -

next increment in lower

scale then also his ray would have beep fixed at the bottum of the

scale of LSG. Similar will be the position in the ca

juniors also. If that be the case we failed to under

=

ce of his

t

L

stand how hige
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junicrs got mo

had submitted a representation

a

re bay than him in the LSG SA gradel The applicant

which is verbose and does not touch

‘ |
the pay fixation calculation as stated above to step yp pay on par

with Mr.,D. Sam

a calculation|for fixation of pay comparing with that
My.D,Sambasiva.Rac and on thzt basis can ask for

If such a rep séntation is received the responﬁénts

that representaztion and reply him suitably.

asiva Rao. Hence, even now the applicant may submit

of

istepping up of pray

shall consider

11, With the above observaticn, the CA is disposed of.

IS

No costs,

=

(B+S<SAT PARAMESHWAR)
/fe ﬁmam (JURL. )
Oy

Dated : The 21st Sept. 1598.
Toictated in the Cpen Court)

spr

(R. RANGARAJAN)
MEMBER({ AOMN. }
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Copy to; §

1« The Chisf Postmaster GCenersl, A,P.Circls, Hyder&had;
2, The Postmaster Genaral, Vijayewada Region, Vijayauada,

3, The Senior Supsrintendent, RMS'Y' Division, Vijayauvada,
4, One copy %o Mr,8,5.A.S5atyanarayana, Advocata,CAT,Hyderabad,

5S¢ One capy te Mr.N.R.Devraj,Sr.CGSC,CAT,Hyderabad,
6. One copy te D.R(A),CAT,Hyderabad,

7. One duplicate copy.
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